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FT.3T. 1891(3).— FealT TLHIT, TS TSR ATATHIH 1956 (1956 F1 48) (e =a# zd
THET Sh ATATTAH gl TAT &) il 1T 3F il IT-8MT (1) BT T&T ATRAT HT TINT Fd g, Tg THTETH
BT ST % TATq 3 AeRTET TS & gaaahieT forer § NH-353C & .t 92.000 & .41, 108.556 a% *
-G & AR (FETH/AeE Aiee qigd 2-a9/4-A FT AT A1), AT, T 3 T4
A T & forg ag i srafer | e d@ferg aofa A= srqaet & fRar mar g, T 9ff 1 seiq w7
& AU AT FT IO FLAT B |

T ot ATh, ST 3 9 § Baas §, ST ATGHIH7 6T o1=7 37 H 3T-a17 (1) F T q@arh
TSI o TorT UHT I 3 ST 92 TSI § TH ATSEEAT & TR il a0 & e & & fiae st
AT TR T THAT |

T T ST JeH TSI, STaTq S Tsl UanTe &l [ofgd &9 §  J&qa il SToT 3 394
I AYTT ATARAT 3T a3 |eqy wrfererTdy, smafrrar 1 =g =9 & 37 e fBfae aoaw
BT o ST T STFEL ST ST UHT ST 0l GAare 6 TATq a7 UHT ST S FT & 747, (= Fe
2, o Faw afesT sraeas 99, SR FRT AT a6 SOidl H AT HT THIT AT FAATATT HT
AT |
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I AT T AT 3T T IT-TT (2) F el qeqq Irrerrrr gT foFar wr #ws oft sraer

faw g |

TH ATAGAAT 6 AT A ATAT A 6 L@ T (T A TAT TTHRT 6 3T wAAT |

YA & AT 39HT [aag =ARaT grer Adreqor frar ST aerar g |

ATLAT

AT T & grHaieT ool & NH-353C & .31, 92.000 & f3.#1.108.556 % foIT (=i it ST ATt
T TR st 3T aiga i & gferg f{awor )

TS T ATH: ST et T AT gAwsieT

wHH qaq §6qT || R FT TFR C\GEIRENG] IR ERT C\LEIRERT

g (BT TH1R) (ChERM)
Lt L 2 3 | 4 | 5 L 6 |
[T T AT (T ) |
e T 7T TR |
1 200 Forsft ;?f (T 7.74 (% =) 0.000774
2 1205 |[Fsft | afy () (men) || 2578 (aieeR)|  0.002578)
3 207 Forsft F i (@) (TE) 60.25 (37 =) 0.006025
l4 214 |[Fsft | afir () () || 118 (1 =) 0.0118|
5 216 [t |[Ffr afir (@m) (wgm) || 50.25 (i f=R)|  0.005025]
6217 ot [efer af @em () || 4 ( +fe) 0.0004]
7 230 Forsft Fr Y (@) (TE) 224,08 (7 =) 0.022408
8 1231 |[Fsft | afr () (mgn || 1511 @@ deR)|  0.001511|
I |l |t afer gem) () || 767 (it i) 0.0767]
10 257 ot |t afer gem) (|| 154 (it o) 0.0154)
11 259 Forsft Fr Y (@) (TE) 40 (7 =) 0.004
12 |301 |[Fsft | afir (mam) () || 353 (7 i) 0.0353|
13 302 Forsfi F T (T (T20) 76 (T =) 0.0076
14 877 Forsft FRY T () (T2) 445,57 (7 =) 0.044557
15 878 Forsft Fr Y (@) (TE) 513 (7 Hie7) 0.0513
6 |j879 |[Fsft | afiy () () || 593 (7 i) 0.0593
17 886 IGEl Fo I (@) (TET) 125.11 (347 Hiex) 0.012511
ATAF T ATH: (TIHIL )
AT T ATH: 18X
18 103/54 AT A () 50.59 (3 =) 0.005059

(THTEE)
19 103/55 TR I A () 177.06 (357 Haw) 0.017706
(THTERE)

20 103/56 AT K GEGED) 354.11 (T Hi=X) 0.035411
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(THTE)
21 103/62 AT T A () 303.53 (3 #iz7) 0.030353
(THTEE)
22 103/63 AT A () 303.53 (3 #iz7) 0.030353
(TATES)
23 103/64 TCHRT I 9 () 50.59 (3t H1ew) 0.005059
(A=)
AT T AT R (Fm)
24 78 Forsft Fr afiy (@) (7 82.24 (7 =) 0.008224
25 87 Forsft Fr afiy (7@ () 910.58 (3 Hiev) 0.091058
26 |les st |fer afiy (am) (wm) || 1922.33 (@ few)|  0.192233]
27 92 Forsfi F AGfy () (1) || 2124.68 (3 ) 0.212468
28 |93 |[Fsft |Ffr afy () (mzm) || 3869.94 ()| 0.386994)
[T T AT (AT ) |
i =T 7T Fremr |
29 149 Forsfi FY Y () (T2) 21.08 (7 =) 0.002108
30 |l150 |[Fsft | afy () (mem) || 1034 @ dER)|  0.001034)
31 |55 |[Fsft | afiy () () || 27 (7% =) 0.0027|
52 156 |GEQ [ afir () () | 53 (it i) 0.0053]
33 161 Forsfi FRY qfiY () (T2) 14 (7% =) 0.0014
| Total|  1.384649)|

[®T. 5. DB/D1/EE/R&B//INHW/2024-25/34 Dt. 25.04.2024/3A]
ag e E™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION

New Delhi, the 13th April, 2026

S.0. 1891(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways

Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH-
353C in the stretch of land from Km.92.000 to Km.108.556 in the district of HANAMKONDA in the state of
TELANGANA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, RDO Parkal in writing and shall set
out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard, either in
person or by a legal practitioner, and may, after hearing all such objections and after making such further enquiry, if
any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.
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Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be

final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH-353C in the stretch of land
from Km. 92.000 to Km. 108.556 in the district of HANAMKONDA in the state of TELANGANA.

[State: TELANGANA

||District: Hanamkonda

SI. No. Survey/Plot Type of Nature of Land Area Area

Number Land (in Local Unit) (in Hectares)

L1 | 2 [ 4 | 5 | 6 |
|Taluk: Parkal |
|Village: Parkal |
1 200 Private E(;)Jls‘i)griculture (Patta 7.74 (Square Meter ) 0.000774

|2 ”205 ||Private ||Agriculture (Dry) (Patta) || 25.78 (Square Meter )|| 0.002578|
|3 “207 ||Private ||Agriculture (Dry) (Patta) || 60.25 (Square Meter )|| 0.006025|
|4 214 ||Private ||Agriculture (Dry) (Patta) || 118 (Square Meter )| 0.0118]
|5 “216 ||Private ||Agriculture (Dry) (Patta) || 50.25 (Square Meter )|| 0.005025|
|6 “217 ||Private ||Agriculture (Dry) (Patta) || 4 (Square Meter )” 0.0004|
[7 1230 ||Private ||Agriculture (Dry) (Patta) || 224.08 (Square Meter )| 0.022408|
|8 ”231 ||Private ||Agriculture (Dry) (Patta) || 15.11 (Square Meter )|| 0.00151 1|
|9 ||256 ||Private ||Agriculture (Dry) (Patta) || 767 (Square Meter )|| 0.0767|
|10 ||257 ||Private ||Agriculture (Dry) (Patta) || 154 (Square Meter )|| 0.0154|
|1 1 “259 ||Private ||Agriculture (Dry) (Patta) || 40 (Square Meter )” 0.004|
|12 ||30l ||Private ||Agriculture (Dry) (Patta) || 353 (Square Meter )|| 0.0353|
|13 ||302 ||Private ||Agriculture (Dry) (Patta) || 76 (Square Meter )|| 0.0076|
14 ||877 ||Private ||Agriculture (Dry) (Patta) || 445.57 (Square Meter )| 0.044557|
|15 ||878 ||Private ||Agriculture (Dry) (Patta) || 513 (Square Meter )|| 0.05 13|
16  |[879 ||Private ||Agriculture (Dry) (Patta) || 593 (Square Meter )| 0.0593]
17  |[s86 ||Private ||Agriculture (Dry) (Patta) || 125.11 (Square Meter )| 0.012511]
|Taluk: Shayampet |
|Village: Taharapur |
18 103/54 Government ‘?irsis"i‘;gzg (Dry) 50.59 (Square Meter ) 0.005059

[19  |[103/55 ||Government ||Agriculture(Dry) (Assigned)|| 177.06 (Square Meter )| 0.017706|
20 103/56 Government ?ﬁgﬁ‘;ﬁ‘;{g (Dry) 354.11 (Square Meter ) 0.035411
21 103/62 Government ‘?irsis"i‘;gzg (Dry) 303.53 (Square Meter ) 0.030353
22 103/63 Government ?ﬁgﬁ‘;ﬁ‘;{g (Dry) 303.53 (Square Meter ) 0.030353
23 103/64 Government ‘?irsis"i‘;gzg (Dry) 50.59 (Square Meter ) 0.005059
|Village: Singaram (Kothagattu) |
4 |78 ||Private ||Agriculture (Dry) (Patta) ||  82.24 (Square Meter )| 0.008224|
s |87 ||Private ||Agriculture (Dry) (Patta) || 910.58 (Square Meter )| 0.091058|
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6 |88 ||Private ||Agriculture (Dry) (Patta) || 1922.33 (Square Meter )| 0.192233|
|27 ||92 ||Private ||Agricu1ture (Dry) (Patta) || 2124.68 (Square Meter )|| 0.212468|
8 |93 ||Private |[Agriculture (Dry) (Patta) || 3869.94 (Square Meter )|| 0.386994]
|Taluk: Atmakur |
|Village: Kothagattu |
|29 “149 ||Private ”Agriculture (Dry) (Patta) ” 21.08 (Square Meter )|| 0.002108|
|3O “150 ||Private ”Agriculture (Dry) (Patta) ” 10.34 (Square Meter )|| 0.001034|
|31 ||155 ||Private ||Agricu1ture (Dry) (Patta) || 27 (Square Meter )|| 0.0027|
|32 “156 ||Private ”Agriculture (Dry) (Patta) ” 53 (Square Meter )|| 0.0053|
|33 “161 ||Private ”Agriculture (Dry) (Patta) ” 14 (Square Meter )|| 0.0014|
| Total| 1.384649)|

[F. No. DB/DI/EE/R&B//NHW/2024-25/34 Dt. 25.04.2024/3A]
SHAIKH AMINKHAN, Director
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